: Yaar. ..;...L:.QQK.W
6@0’1@/[ s mn;daughmn’wtfe of . \g/té %é)é{ %

service and presently working as ... VAP 'l /8 TR s T Lk e T s
give hereln below the details of the assets (immovable, movable, bank balance, etc.) of
myself, my spouse and dependants*:

| (i) | Deposits in

; {ﬁssatx m jamt ﬁams lmfh:zmng the extent of foint ownership will also have to be
given
[&n Description | Sef | Spouse | Dependsnt-1l | Dependantd | Depsndantd |
| & i Sp - Dupa _ Depandant-3
{1} | Cash . . A
‘ _|30000 [N/ VY,

Banks, Financial

Institutions And "
Non-Banking M )

Financial Nj M
Companies

(i) | Bonds, |

companies Nv{

(v} | Other financial

Institutions,
| NSS, Postal Nrj
savings, LIC

Policies, etc

E|28| & By

= iz

[ (V) | Motor Vehicies |G, 7, k

=

(detalisof
make, etc.) g’?ﬁf"ﬁg

(vl} | Jeweliery (give
ﬂstaii:g 6‘9@‘%{’“ |

weight and
value) .Q;—(DOG

N
Nl

=

{vli} | Other assets
such o valiias | £0090° |
of clalms f

interests W N)l

gE E.

W=l ?\g

fote: Value of Bonds / shares [ Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companles should be given.

* Dependant hereg means a person substantially dependent on the income of the

emplioyee.




also have to be Indicated]

[Natm ?mgerttes in ioint @wﬁak‘ship indicating the extent of joint ownership will

: -C‘urrent market valug

g Description Self I;Srmum | Dependant-1 | Dependant-2 | Depsndant-3
Mo, ‘ ek MEmGLE) L M MNameg
(1} | Agricultural Land S e —Ete: N
: - Location{s}
= Survey number(s) - 4 ' : _ M M
- Extent { Total M W W
‘megsuremant) ; *

)

Man- Agﬂwfmraa Land
= Locatlon(s)

- Survey number(s) w

- Extent {Total
measurearmnt}

~Current market wkg&

i

N

| Nl

M

(il

and residential)
Locatian(s)

number(s)

alue

Buildings (Commercial

= Survey fdoor

- Extent (Total
measurement)
= Cuprent market

M|

I/

| M

W)

Houses / Apartments, |
etc.

- Location(s)
- Survey /door
number(s) .
= Extent (Total
measurement}
= Current market
value

N

Nd | N

|

£}

interest in property)

Others (suﬁh a8 M

hil Nl

WY

(2)

institutions and government dues:-
[Note : Please give separate detalls for each item)

1 glve hersin below the details of my fiabilitles / overdues to public financial

Hame & address of Bank /

Sr. [ Description Amount sutstanding a5
Na. Financlal Institutions(s) / [} PR R —"
; Dﬁq%zm{ﬂ g
(a) | (i) Loans from Banks \J, YA,

(il} Loans from financial
institutions

Nl

{iiij Government ﬂuas
{a) dues to depa:rtmants

| accommodation

:ie&firbg with governmaent

' dealing with supply of
water

(b} dues to departments

{c) dues ko dapartments
dealing with supply of
- electricity

<EE




' (d) dues to departments g
_dealing with telephones M , NJ
(e} dues to departments
dealing with government f ,
transport (Including W W
i and helicopters) :
| (f} Other dues, If any
(b) (i) Income Tax including
surcharge [Also indicate
 the assessment year upto § z
which Income Tax Return 'M w
filed. Give alsa Permanent . y
Account Number (PAN)] Y |4727K
(i} Wealth Tax [Also ;
Indicate the assessment Al W
- year upto which Wealth |
Tax return filed.]
(I} Sales Tax [Only in ; X
case of propristary ] N\U
business .
(iv) Property Tax__ M N
€.  Personal Detail
GPF/CPF/PRAN No. :- 11010335 757 I
Gender - [Jd ] tve
Date of Birth S | ) Z D ? } q 9 (‘ (DD/MMIYYYY)
ks g A s
(Full Name e.g. B.A,5.-Blhar Administrative Service,
B.5.5.- Blhar Secretarlat Service Bte.)
Home District = I AT NA
I hereby declare that the above details are true to the best of my
knowledge and belief,

Plam:.m ..........

oute: /2 2022

MNote:

Signature %W%

Name of Employee: @W ...... ' &
Dﬁhgnatiun:.....éf&f&iwé. pﬁNr

Department:.. s

=

Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.



